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KUMARI MAMATA BANERIJEE (CALCUTTA SOUTH): Mr. Deputy-Speaker, Sir, I want to raise a very

important issue. Please permit me. It 1s my appeal to you.

Sir, it is a democratic country and this is the highest forum of democracy. In one autonomous
organisation, the President of that organisation has been elected by the people, the voters. After that, the Head of
the State is saying that you have to quit. ... (Not recorded) 1 think the Government must intervene and the
Government must give protection. ... (Not recorded) Sir, it 1s a life and death question. ... (Interruptions) Sir, it

is a life and death question. The Head of the State cannot comment like this.... (Interruptions)
SHRI GURUDAS DASGUPTA (PANSKURA): What is this?... (Interruptions)
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SuTend HEled  : fed, Wil 3 38 VEEAE[m27]!
... (Interruptions)

KUMARI MAMATA BANERIJEE : Sir, it is a question of life and death. ... (/nterruptions) What the Chief

Minister said is not correct. ... (Interruptions)
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, what 1s this? This is not correct. ... (Interruptions)

SHRI GURUDAS DASGUPTA : Sir, I have a point of order. ... (Interruptions)



SHRI MADHUSUDAN MISTRY : Sir, they cannot raise issues like this. ... (Interruptions) They cannot disturb
the House like this. ... (Interruptions)

MR. DEPUTY-SPEAKER : Now we will take up 1item no. 20 — Matters under Rule 377. Shri K.C. Singh ‘Baba’

to speak now.
... (Interruptions)

KUMARI MAMATA BANERIJEE : Sir, we want justice. ... (Interruptions) 1 have a serious objection to what
the Chief Minister has said. ... (Interruptions)

MR. DEPUTY-SPEAKER : Only the matters under Rule 377 will be recorded.

(Interruptions)™
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14.07 hrs.

(At this stage Prof. Vijay Kumar Malhotra and some other

hon. Members left the House.)

* Not Recorded.
14.07 Y hrs.

(At this stage, Kumari Mamata Banerjee left the House.)

14.07 '4 hrs.

(At this stage, Shri Prasanna Acharya and some other

hon. Members left the House.)

SHRI SANTASRI CHATTERIJEE (SERAMPORE): Sir, that should be expunged from the records. It is not
correct. ... (Interruptions)

14.07 3% hrs.




(At this stage, Shri Santasri Chatterjee came

and stood near the Table.)

SHRI GURUDAS DASGUPTA : Sir, [ am on a point of order.
MR. DEPUTY-SPEAKER : Under what rule?

... (Interruptions)

JUTEE HEIGY : 31U Ugel 3701 W W WY, § 33 S|

14.08 hrs.
(At this stage, Shri Santasri Chatterjee

went back to his seat.)

SHRI GURUDAS DASGUPTA : Sir, you must allow me on a point of order. I am raising this issue. ...

(Interruptions) Please listen to me. State subjects cannot be raised in the Parliament. ... (Interruptions)
MR. DEPUTY-SPEAKER : Please sit down.

SHRI GURUDAS DASGUPTA : Please listen to me. ... (/nterruptions)

MR. DEPUTY-SPEAKER : Nothing else will be recorded except matters under Rule 377.

(Interruptions)™

* Not Recorded.



